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(e) the amount of compensafion
pald by Government: and

(1) the number of Railway servants
found guilty of these accidents and
convicted in law courts or dismissed
from service as a result of departmen-
tal action taken against them?

The Drputy Minister of Kaliways
and Transport (Shri Aiagesan): (a)
16 serious accidents i.£,, accidents to
trains carrying passengers aitended
with loss of human life and/or griev-
ous hurt and/or damage to railway
property to the value of approximately
Rs. 20,000 or over, in each case.

(b) 209 peisons were’ injured, iz,
40 gricvously and 168 with minor in-
}uries,

(c) 46 persons Jost their lives.

(d) The approximaie cosl of damage
to Railway property wis Rs. 593.,500.
‘The damage to privatc property. as far
as known. amounted (0 Rs. 7.600.

(e) Rs. 1.04,578.
(f) Out of the 16 accidents referred

to in the reply to part (a) above. no
railway stat’ was held responsible in

s DECEMBER 1952

Written Answers 1964

disciplinary action against them is as
follows:—
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317, Shri T. N, Singh: = Will the
Minister of Food and be

please) to state:

(a) the number of persons oo full
ration In urban areas in January, 1952
and in August, 19525 and

(b) the population covered by A.P.
Scthemes and on full ration lo rural
areas respectively in January, 1962
and in August, 1952?

The Minister of Food and Agricu b

Y cases. lu the remaining 7 cuses, 1% ture (Sbrl Kidwal): (a) and (b). A
members of the stafl were held res- statement giving the information is
pousible. The position in respect c¢f placed on the Tabie of the House.
STATEMENT
TS = e Pepulatien covered by Rural rationing
Populstion on full ratioh |- - = .
Montha in urban Aree By A.P. Sebemes and By full
: | relief Quots shops ration
“Jenuary 1062 ' 39,080,000 46,898,000 7,568,000
Auvguat 1052 24,101,000 7,703,000

60,894,000

FORD FOUNDATION ASSISTANCE SCHEME
(TRAINING CENTRES)

318. Shrd B, K. Das: Will the Minis-
ter of Food and Agrlculture be pleased
%o state:

(a) the total number of workers
irained so far in the jive Training
Centres under the Ford Foundation
Assistance Scheme,

(b) how their services
utilized: and

(c) whether the project areas have
their workers trained !n the Training
Centres?

have been

The Minisier of Food and Agrtcui-
ture (Shri Kldwai) (a) Seventy-nh:e,

{.ov Plaoa have beon cmployed in the
Cumenutnlty rolects.

(¢) The intention is that all the
wvorkers In the Community Project

_Arens should ultimately receive exten-

sion training in-the trainlng centres.
To begin Wwith, however, as slmulta-
neous training for all the personnel re-
quired in the Project Areas is not pos-
sible, some staff mainly drawn from
the State Departments of Agrlculture,
Co-operation and Education, have been
appointed to man the Projects, in addi-
tion to those trained at the extension
tralning centres.

PIT-HEAD BatHS

312, Shri N. P. Slaha: (a) WIII the
Minister of Lahour be plessed to state
what amount has been paid to the
Colliery owners of Blhar by way of
subsidies towarcls constructlon of pit
heacl haths in the years 1951 and 19537

(b) How many pit-head baths have

been made In thoge Years in =Bihar
and in which Co ep?
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The Minister of Ff.abour (S8hrl V. V,
Gird): (a) No subsidy was paid to any
colliery.

(b} 8ix and eleven respactively at
the following collieries:—

1951
Ekra Khas,
Lodna.
PBhulanbararee.
Bengal Jharia.
Jos&ta.
Sirka.

1952
Noondih-Jeetpur.
South Balliary-Kondwadih.
Gulfarbarl.
Jealgora Bararee.
Bhutgor)a.
New: 242:ine
Kharnnrbm
Loyabad.
Saltore,
New Bangdeopur.
Dhansar.

Raw Jure (Cost oF PropucTion)

390. Bhri L, N. Mishra: Will the
Ministsr of Food and be

ploased % state the cost of production
of raw jute per maund In India In the
years 1951 end 19837

he Minister of Food and Agricul-
tu(e (Bhrl Kidwal): Cost of ?roductlon
of jute would vary from fleld to Reld
and variety to variety. The Indian
Central Jute Committee have compiled
some data for certain centres which
show that in 1951 the average cost of
production of jute for \hose centres
was about Rs. 20. The flgures for
1952 are not yet available as the col-
lectlon of all necessary data has not
yet been completed.

THEFT FROM RaiLway WAGONS

321, Shri K. P. Sloha: Wil the
Minister of Rallwaya be pleascd to
state:

(a) the number of thefts of con-
signed goods from Railway agons
reported during the months of May.
June, July an August, 1952 from
Fastern Railways: and

(b) the total amount of loss caused
to this Railway due to the thef s?

The Deputy Minixter of Rillways
and Transport (Shri Ailsgesar): (a)
q'he number of thefts of good: frum
wagons on the Eastern Rail\-,ay re
ported during the months of May.
June., July and August 1952 -was 288,
£81. 321 and 273 rcspectively,
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{b) The total cstimatcd loss on ace
vounl ui tese thefts is Rs, 287,243,
As claims on account of proved running
train thefts will be repudiated, the
actual loss to be borne by the Railway
cannot be ascertained at this stage.

Mmor IRRIGATION WORKS

822, Shri 'Sanunm: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) the total amounts spent on the
Minor Irrigatlon works uuder the in-
tensive Cultivation Scheme in each
State of the Indian Union during the
years 1047-48, 1948-49, 1949-50, 1850-
51 and '1951-52; and

(b) what s the retio between
contrlbutions of Goverament and
thoae of ryots in the expenditures dur-
Ing the zame period?

The Minlster of Food and Agricol-
ture (Sbri Kidwal): (a) A statement
showing the expenditure incurred by
the Government of India on minor
Irrigation works in each State from
1947-48 to 1951-52 is placed on the
Table of the House, [See Appendix V,
annexure No. 26]

Figures of sanctioned expenditure
have been given wherever the flgures
of actual expenditure have not yet be-
come available

(b) Contributions towards expendi-
ture are taken from ryots only in res-
pect of ‘private’ schemes. Informa-
tion regurding the actual contributions
taken is not available.

MinmeUm Waces Acr

323. Shri Belwant Sinha Mehts:
Will the Minister of Labour be pleas-
ed to state what are the steps taken
by Government to enforce the pro-
visions «of the Minimum Wages Act,
1948, to the mining labour in India
and particularly in Rajasthan?

The Minister of Labour (S8hri V. V.
Girl): The Minimum Wages Act 1948
is applicable to e¢mwloyment in any
mica works. These works are ‘n the
States ef Madras, Bihar, Ajmer and
Rajaslban. The 1.0wers of the Centrul
Government to fix minimum rates of
wages for mica mine workers have
been dele:guted 1o Stale Goveznmcents
and they have fixed thcse ratcs under
the euartmont,

Mica Mmves (AcCTDENTS)

324. Shri Balwent Sinha Mchta:
(a) Will the Minister ¢f Labour be
pleased to state the number of casual-
tics and acchtents which occurred In
mica mines in the 8States of Bihar.
Madras and Rajssthan during the last
flve years?





